
Serial
No.

Names Nature of Claim Mode of Receipt of
Claim
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Interest

In INR In INR

1 VIVEK MITTAL & ASSOCIATES CONSULTANCY FEES E Mail 1163000 0 CIRP APP. WITHDRAWAN

Total 1163000 0 0

Notes:The Applicant -OC -M/s Natraaj Transport prayed to AA through IRP to withdraw the application of CIRP on 17th Dec 21.AA heard the case on 22/12/21 and approved the withdrawal.
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